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{(b) and (c) The tenure of the previous Board expired on 28 February 2014. As per
Rules, all statutory and administrative functions of the Board, until its reconstitution,
are discharged by the Chairman within his delegated powers. Chairman of Spices
Board currently has additional charge of the Chairman of the Rubber Board. Steps

have been taken for reconstitution of the Board.
Investment centres

2582, SHRI AHMED PATEL: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) whether a decision had been taken some time back to build 50 new investment

centres in the country, if so, the details thereof, and

{b) whether the decision has been rescinded/substituted by some other scheme
and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) No, Sir; such decision

has not taken by the Govermnment.
{a) and (b) Do not arise.
Steps to boost exports

2583. SHRI RAM KUMAR KASHYAP: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

{a) whether it is a fact that the trade deficit has become a structural feature
and Government has not been able to offer any out-of-box solution to bridge the

gap between the exports and imports;

{b) 1if so, the measures Government proposes to take to boost export performance

and to narrow down imports;

{c) whether there is any proposal to revisit export promotion schemes to give

more space to MSME sector; and

{d) the quantum of incense sticks exported during the last three vears together

with the details of countries to which incense sticks have been exported?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) India’s merchandise Exports,
Imports as well as Trade Deficit during the last three years have shown a mixed

trend as evident from the table below:
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(Values in US § Billion)

Year  Export Growth Import Growth Trade Growth * GDP Trade Deficit as

% % Deficit % % of GDP
2012-13  300.4 -1.8 490.7 03 190.3 38 18358 10.4
2013-14 3144 4.7 450.2 -8.3 1358  -28.6 1875.2 7.2
2014-15  310.5 -1.2 447.6 -0.6 137.1 1.0 2051.1 6.7

*Source: CSO, New Series Estimates( 2012-13, 2013-14), DGCI&S

It would be seen from the Table above that Trade Deficit as % of GDP has
shown a continuously declining trend. The major contributors for the trade deficit
are mmports of Petroleum and Gold (contributing for nearly 80% or more of total
trade deficit). Whereas the import of Petroleum 1s critical for the growth of economy
and meeting the energy needs of the country, the Government introduces various
policy measures from time to time, for managing imports of gold, keeping in view

the overall economic and Current Account Deficit (CAD) situation of the country.

(b) and (¢) The Government has taken a number of measures to restore the
positive growth rate in exports and manage imports, in order to manage the Trade

deficit. The main steps taken are:

(i) Government performs import appraisal to evaluate the quantum of imports
on a periodic basis. In order to control imports of gold and silver the
Govemment gradually increased customs duty on gold from 2 per cent in
January 2012 to 10 per cent in August 2013, In the month of Apnl, 2015,
the Government raised import tarff value of gold to $388 per 10g from
3375 per 10g and of silver to $524 per Kg from $512 per Kg.

(i) Government has recently released the Foreign Trade Policy (FTP) 2015-20,
which has introduced two new schemes, namely, ‘Merchandise Exports from
India Scheme’ (MEIS) for incentivising export of specified goods to specified
markets and ‘Service Exports from India Scheme’ (SEIS) for increasing exports
of notified services from India for diversification of India’s export markets
and products and give a boost to India’s exports. This also includes goods

and services from MSME Sector.

{(111) The Foreign Trade Policy 2015-20 has also introduced several measures for
facilitating trade and improving 'Ease of doing business' by reducing the
number of mandatory documents required for export and import to three each.
In order to facilitate faster processing and enable working in 24X7 mode,
DGFT has facilitated submission of various applications and documents in

online mode, as well as online payment of application fees through credit/
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debit cards and electronic fund transfer from 53 banks. CBEC has also
facilitated integration of Plant Quarantine and FSSAI with EDI system of
Customs, for purposes of export and import. These measures will facilitate

trade by reducing transaction cost and time.

{(iv) In order to provide Indian exporters better access to various markets, the

)

(v1)

government 1s engaged 1n regional, bilateral and multilateral trade negotiations

with various countries and trade blocks.

In order to promote exports, the State Governments have been requested
to develop their export strategy, appoint export commissioners, address
infrastructure constraints restricting movement of goods, facilitate refund
of VAT/Octroi/State level cess, and address other issues relating to various

clearances etc. and build capacity of new exporters.

The Government continucusly monitors the export performance of different
sectors to different countries and takes need based measures from time to
time, keeping in view the emerging global financial situation and overall

economic implications.

{d) The quantity of incense sticks exported during the last three years are as

under:
Quantity in thousand Kgs.
Year 2012-13 2013-14 2014-15
Incense Sticks 42220.29 40092.04 42423.33

Source: DGCI&S

The top ten countries to which the incense sticks have been exported are United
States of America, Ethiopia, Nigeria, Egypt, United Arab Emirates, Nepal, Brazil,
Malaysia, Chile and Tran

Direct purchase of land by SEZ promoters

2584. SHRI KIRANMAY NANDA:

SHRI K. C. TYAGI:
SHRI P BHATTACHARYA:
DR. KANWAR DEEP SINGH:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

{a) whether Government would consider the proposal that the promoters of

Special Economic Zones (SEZs) should buy land through negotiations with farmers

rather than expect it to be acquired by Government;



